
 

Income -Tax Rules,1962 (Part-E):- 

 

Div.(13) Tax Return Preparer Scheme, 2006; 

 Div.(14) Bank Term Deposit Scheme,2006; 

Div.(15) Reduction or Waiver of Interest Under Section 234A-234B-234C; 

Div.(16) Delay In Refund Claim; 

Div.(17) Centralised Verification Scheme, 2019; 

Div.(18) Faceless, Assessment, Appeal & Panelty; 

Div.(19) Sukanya Samriddhi Account Scheme, 2019; 

Div.(20) Senior Citizens' Savings Scheme, 2019; 

Div.(21) Kisan Vikas Patra Scheme, 2019; 

Div.(22) Public Provident Fund Scheme,2019; 

Div.(23) National Savings Certificates (VIII Issue) Scheme,2019; 

Div.(24)Centralised Processing Of Returns Scheme,2011; 










































































































































































































































































































































































































































